[31 July, 2002] RAJYA SABHMA

243. ..(Interruptions)...| am not allowing you. ..{Interruptions)...It is not a
Question. ..(Interruptions).. Mr. Basu, | don't want you to disrespect the
Chair, because you are also in the Pansel of Vice-Chairmen.
.{Interruptions}.. No, you cannot force me. ..(Interruptions)...You are free
to do whatever you like. ..(Interruptions)...| will not allow anything else
during the Question Hour. ..(Interruptions)... Question. No. 243.
(Interruptions)... 3w, A F A FB-A-FH A B A A T ¥ | (=wAWE).

.. Let them walk out. ._(Interruptions)...
At this stage, some hon. Members left the Chamber

syavrafh: @ § Sre Sy L () L i, ot gare gfea

Terrorist Activities on the Borders of Jammu and
Kashmir and Himachal Pradesh

*243. SHRI ANIL SHARMA: Will the Minister of HOME AFFAIRS be
plaased 1o state:

(a) whether it is a fact that a numbaer of violent incidents by the
terrorists on the borders of Jammu and Kashmir and Himachal Pradesh
and some areas of punjab have increased during the last six months;

(b) if so, the total number of violent incidents occurred in these
States during the above period;

(c) the number of security personnal, terrorists and citizens killed in
these incidents; and

(d) the steps Government propose to take to prevent such incidents
in future?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI CHENNAMANENI VIDYA SAGAR RAQ):.(a) to (d} A statement is
laid on the Table of the House.

Statement

(a) to (c) The total number of viclent incidents by terrorists and the
nurmbar of security personnel, terrorists and civilians killed in the States
of Jammu and Kashmir, Punjab and Himachal Pradesh during the period
from 1st January 2002 to 30th June 2002 and thé corresponding period
last yaar are as follows:
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No. of Violent Sacurity Terrorists Civilians killed

incidents by Personne! kilted

tarrorists killed

2002 2001 2002 2001 2002 2001 2002 2001
J and K 1863 2105 163 170 B70 757 433" 437*
Punjab 2 1 0 0 0 0 5 0
H.P. 1 0 2 0 0 0 — 0

lincludes volunteer member of Village Defence Committeas (VDCs) and Special Police
QOfficers (SPOs)]

{d) In addition to continued diplomatic initiatives at varicus levels
and redeployment of troops at borders/LoC and intansive pressure on
terrorists in the hinterland, the Government, conjointly with the State
Government, has adopted a multi-pronged approach to contain cross border
terrorism perpetrated by the pro-Pak terrorist outfits/Pak ISt which includes
strengthening of border management to check infiltration; proactive action
agains! terrorists; gearing up intelligence machinery; greater functional
integration through an institutional frame work of Operation Groups and
intelligence Groups of unified hedquarters at all level; improved technology,
weapons and equipments for security forces; and action as per law against
over ground supporters of the terrorists.

The strategies, tactics and dynamic deployment to counter the
terrofist are constantly reviewed, refined and monitored at various levels
ir, the State and Central Govarnment.

i 3fre i g fed 9o, seAg TS A s e A sm i fs
g Tein 4 IS ¢ TR $ ST A9 v oo T g ¥, aagid
Treg i wm TR ¥, ez fafom v g & i fafaferg s fosd wret @
feara & wavey Wit o 1 Few, W WA S g few g i @ d A €
TR FHIHI I3 & JgL sndwa nfafafugi w9 g8 T, ofF Jev, 4 % ¥hn &=
%1 wra wE o ot S &3 & o i e w2 W et | o i T
AFHATE F A ¥, o 4 TSI B9 7% €Y W & A 36 @ Sier o
T ¥ i e e o wed € yafee du e =@ it @ Te v e o ey
FH # g TEE @ Aiwe w4 ¥u €, gt feurae v ol i # vt
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% gfs g ¥ gt F o oS ae v d dae ww (i g Y, s we R
telidza g ¥ ol fufafedm s ait o # 1 ey, @ siwst Y @A g (=AM,
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AR T FeHR # et W FR @ swaR e Efra 3, | = femme R
# e iR 7w e frm P 'y A, IR wER Y W
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o WY 9 W

Iugvmafa: R u & @ B, % uE S T8 om0 5w saw 23 s

SHRI CHENNAMANENI VIDYA SAGAR RAQ: Madam, all the figures
related to the number of violent incidents that have taken place in Jammu
and kashmir have been given in the written reply. As far as Punjab and
Himachal Pradesh States ara concerned, the number of violent incidents
is negligible. Im Punjab, in the year 2002, only two violent incidents have
taken place in which five civilians were killed; and in Himachal Pradesh,
only one incident occurred where two security personnel were killed, and
no civilian was killed in that incident. madam, though the terrorist-related
incidents have not been taking place in Punjab, as frequently as it used to
be earlier, but there have been reports from Punjab which are pointing to
the possibility ol the intensification of the efforts of the foreign-based
Punjab militant outfits and their sympathisers in the State to revive the
millancy in Punab. As per the intelligence inputs, the 151 officials have
reportedly indicated their commitment once again to the revival of the
Khalistan movement and these kind of things, so far as Punjab is
concemed. Madam, in Himachal Pradesh, on January i, 2002, some
unidentified persons, suspected to be lashkar-e-Tayyaba militant, fired at
Army personnel, at the firing range in Dhantal Hills, District Kangra,
Himachal Pradesh near pathankot, killed two Army men; and over the
wooden butt of the rifle which was recovered later, the name of Lashkar-e-
Tayyaba was inscribed in English and urdu. So, definitely, they want to
extend their activities to the State of Punjab and also to Himachal Pradesh-
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however, the Central Government is assisting both the State Governments,
namely, the Government of Punjab and the Government of Himachal!
Pradesh in order to effectively combat the terrorist activities in these
States. We are modernising the police force in both these States.

it rfre wmi: STy T, T w3 A weEt w1 vaEE @ @
fem &, 9rg # gt wiied & femma @ o 9 €, St @ R @ sy
1l @ i <t e Y o T &, S5 o fearoe wn FY wen €, A wewn d w
AR TR T a1 | faan w5 i g8 et ga@ €, {59 ams sl )
qHE R, 1 gasdt ) 1 fagafiEd o o wafasa & 3w a@l w6 1 v
faran s ? 398w @ 37 gansit #) IR & A oSt sk @ S et g ¥,
3 {E S I I QTR N F g AEFT @A TN TR GER 30
AR A faar w0 ? gRa, F wg w95 St @ ag yeH wma § iF w5 anfds
Hifeh 39 [@-T@E & o0 70 &1 AR+ d *1¢ anfda Hifq 38 ¥, = +5
srfefer RS W9 TR F1 A FT IA9HT v 32

SHRI CHENNAMANENI VIDYA SAGAR RAQO: Madam, on a regular
basis, the recruitment to the Armed Forces would take place in the
respective States. This question pertains to the terrorist attacks over the
States. Therefore, the Central Government will assist the State
Governments in modernising their police force. We share the intelligence
inputs with the States to check infiltration and to curb these activities.

THE DEPUTY CHAIRMAN: In fact, one Member wrote to me saying
that | should take care of my throat. Now, in cricket, it somebody cannot run,
he gets a runner. Instead of straining my throat, | wish { could get somebody
to speak on my behalf from the Chair. Dr. Karan Singh; ... (Interruptions)... No;
| think, | would ask mr. Lalan to come, because he has a louder voica.

DR. KARAN SINGH: Madam, this question specifically deals with
the borders of Jammu and Kashmir and Himachal Pradesh. In this
connection, may | draw the attention of the hon. House and the Minister,
through you, Madam, to one thing? Madam, for many years, there has
been an inter-State road which is to connect Himachal Pradesh with Jammu
and Kashmir, which was known as the Bhanarwah-Chamba road. We took
it up thirty years ago. The hon. Member from that area is also present. It
is- my understanding that although it was taken up 30 years ago, that road
is not yet complete. That road would not only alternative link between
Himachal Pradesh and the Kashmir Valley, without having to go through
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Banihal and Jammu. You could go to Bhadrawarh and then on to Kishtwar
and then go into the Valley. | am sorry to say that the Government doas
not seem o be taking this project seriously. Would the hon. Home Minister—
althouth the Deputy Prime Minister is also here—please informs us as to
what is the progress of this important project, and by when he thinks the
road would become operational.

SHRI CHENNAMANENI1 VIDYA SAGAR RAQ: Sir, the Governments,
i$ conscious about this particular road. We will take all appropriate steps
to expedite the process of Complation of the road.

DR. KARAN SINGH: Sir, 30 years have already elapsed. Many
Govemments, inciuding ours, have come and gone, and nothing has happened.

SHRI CHENNAMANENI VIDYA SAGAR RAO: We will take
necessary steps to expedite the process and complete the rcad.

e TS oE|: A, A IHE A G & o' u @ gafua ¥ wv
S A F i ardF A dm & W IR A ff IR ¥ i FE AWM A o I
¥ d9mR | T 0 aF H WA F 3D Tl B wre on & off, sad wrdf
T2 0% ey T ¥ o aE Ume wE SR ge W 93 et € A aeg st S
A FTN e TR TR R T I 1 il o AR F A qTd vt qliw B
gl ¢, 3% E =93 wd &1 o A |wrE A ot & s T € 5 o
Fyik & nfeem R fearas 93w Q ord @ §, 98! 1o wen few
e frad fed o e andt anom ¥ oty =) I dim o 3, sud e fee
IEH TR A9 TN Fo faeea A ® wRe B

SHRI CHENNAMANENI VIDYA SAGAR RAOQ: The total length of
the border with Punjab is 554 kilometres. The total length of the border to
be fenced Is 452 kilometres. The length of the border fenced sc far is 452
kilometres. So almost the entire border has been fenced.

In Jammu and Kashmir, the total length of the border is 210
kilometres. The total length of the border to be fenced in Jammu and
Kashmir is 180 kilometres. Thirty kilometres of fencing has already been
completed, and the remaining length of the border supposed to be fenced
is 150 kilometres. In addition to the fencing of the 180 kilometres,
floodlighting Is to be done along 195 kilometres. Finodlighting along a
length of B7 kilometres would be completed by the end of 3151 March and
floodlighting along 55 kilmetres would be completed by 2003.
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T A9a TG {2m, v QAR w2 et § wg faeew sieafedt =
T 1 I St o W &, of 30 s e o &, s e vt =3
Hadz o o ¥ A a5t It | S wrea € fF s g A @ AR e |
ATRT o B, T4 €3S 3S70 F1 Ugar £ H Hifgw &1 ¥ ol ) I
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SHRI CHENNAMANEN] VIDYA SAGAR RAQ: Madam, so far as
the terrorism concerned, it is Pakistan sponsored terrorism that is going
on there. Pakistan is encouraging the militant cuftfits, it is funding and
training them and is providing them with sophisticated weapons. it is also
transporting them trom across the border into this country. We are taking
necessary steps to stop the infiltration. We are fencing the respective
State borders, and are atso modernising the State Police Forces. The
rough figure is that most of the militant cutliis beionging to diffarent
tanzeems, numbering about 3000, are thers in the Occupied Kashmir and
the borders. They are trying to infiltrate into our borders, our territory. But
most of the local pecple are not supporting them. In these tanzeems,
many foreign mercenaries are there who arg belonging to different countries.

TR ST TF: M, A1 a0 afiied oy @ fs B3 9 @ ar amem wEny
7€t oy 1 9 7w @ o o I e 9% sl w |, yuE g o e witfE
PIFS YOV FI 0T B T, 3T Fleitym & faa am R sndwad g
FLEEFA | 40 7 9¢ A1 T A Swe g &, =0 9 aow FE B wifew 5 ng?

e, g2 4% st ff e § fE At @ ok fade ofewmm 4 @
R A €, v 0 3! aifmwm | i fredt &, o fresn &, v o firea
¢ ofa BSF 3 =1 87 = wEsg 37 & 9 dvig £7 7859, 379 BSE &
Flaam foodm ¢ ol a2 & g% 9% T o ¥ % @ an BSE A 1 da
Aferai o wel v & o suam | o geEr §, 9 S 9 €

SHRI CHENNAMANEN]I VIDYA SAGAR RAO: Madam, after Mr.
Musharraf's speech on 12th January, it is reporied that the infiltration was
a bit less. Now it is estimated that 72-75 camps are currently active

outside our borders In the PoK and other places. So far as this country is
concerned, whenaver they are coming in, whenevar they are trying to
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cross the borders, they are shot dead. Active steps dre being taken.
Many ISI modules have been busted. Of the people who succeed in
infiltrating into our country, a number of persons have been arrestaed. Like
that, all steps are being taken. But there are no spacific camps, which are
in the nctice of the Government. The persons who come in are caught and
all necessary legal steps are being taken against them. So far as the
miltants belonging to tanzeems are concemed, they are outside the border
and they are coming in from Afghanistan and other placas. (/nterruptions).

THE DEPUTY CHAIRMAN: In fact, today, we have ailowed four
hours for a discussion, a comprahensive discussion, ori the Kashmir issue.
All the details can be put to the Minister...(Interruption}.

DR. T. SUBBARAMI REDDY: Still, I have to put a question now.

THE DEPUTY CHAIRMAN: It is much better if Members who are
not speaking there put questions here.

DR.T. SUBBARAMI REDDY: | am not speaking thera.

THE DEPUTY CHAIRMAN: The matter is going to be discussed in
detail there.

it € frem: 39 wyafa wEiE, 9 T8 w5 weEit a9 e
T w3 faug § fF @ W 7, F9 A $9 TR 3 @ W g6a § ofFa v
TR 9= ¢ g €, S fefines Wil ainitel wea  wha €, e qun arem €|
TR, THER B 991 | 3¢ e ) W ¥ fF smawa) nfafafve @ s fam
it o o o % ol 30 e w1 weAelt § &t ot ¥ ) srsaref <t awi 43 %w
t, # 3@ ae e e € T oo 2- 3wl § wen w e sndwerfaat w
qals ® e d e sren wam sy &1 v = defya R a9 S
3t & o fady o5t @ o e O, TEE WED FOT- TS A S qu A w ¥y
T Wt T war aran k e gade u@g € e ¥, @ Wt w1 e e ¥ 1 qats
arft ofy It ¥ 1 & e Frdew T A ¥ T o7 e S Even € el o
T AT ar et Wi a i crda s s g R

e, Tt A T g v T e 9 g oo A ama § w5
streamft < & [ g | ffesta w1 i T § i Yo Y ww | fafesm 3 o
maf SrdwEE o W ¥, 3 §e F S smamarfaal § wnfee @ m ¥ d ar
e aea € f6 = Y O SrET wEn T &7 9o g geta @ Wed
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YT H TR W 79/ iy fF a9ye gats @ @ ¥ m i & feg o
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TR 9 T weAsdl ) 73 W & g X, wfew w5l w0 1 gf 3w O
i e avean € i anfar sasd weve # wwi it € ol v B ) W E TN
T T AEFaTS] FIAH W H IS HL A7

SHRICHENNAMANENI VIDYA SAGAR RAO: Madam, we have not
stated that the cross-border terrorism has totally been stopped. Itis going
on. But, because of the diplomatic steps and the security measures taken
by the Government, we could control the situation. However, we are
strengthening our borders; we are sharing the intelligence inputs; we are
jointly managing the situation with the cooperation of the State Govemment,
and we will be able to curb this kind of militancy.

T AW FEqE: S A2 72, § weAta o0 ] ag s =g S
IMaFamE! gd B T # o shdears 9o e ¥ I vl 9o of efrar wm d an
@4 @ T EEn ! Fome d v ¥ s amewanfed &Y @ dm sinsferm e
€ iR & e ¥t T TEL <9 R/ 3T smwanedl T i # o S el
vy agae w1 @ # it 3Ed F A F S0 9! 39 F aESg e
anfeen Teg afx wfgn 2 @ 7 O 0 g% W 39 AaeaR =1 nfafafudi § wm s
w2 T0% my gig § g 95t A @ 9% e A S A e et w9
271 Bl WOl § FTHTe TS YN S TR DI T FROS | 5= 71 fem mn, @ o
# S FTeT® F T T, HIHEH TR TN U, FE A= G 9, T
ud, B 37 vaw sicy fra A §, 3w 0wy 9w ward?

SHRI CHENNAMANENIVIDYA SAGAR RAO: Madam, there are no
definite reports to this effect as to how much money is being received by
ceriain militant outfits. But, most of these tanzesms are getting money
through hawala operations. They are supplying illegal arms, indulging in
smuggting of narcotics and doing all sorts of illegal things 10 get meoney.
But, there are no inputs to show specifically that this particular country is
giving this much money to this particular organization. However, they are
getting money through these clandestine operatlons.

To W HEHS: Hew, # g% S 9w § fF 99 adseteat = e
T I W A HYU DT 41, TAH T A gl # faan g 2
SHRI CHENNAMANENI VIDYA SAGAR RAQ: That was already

answered. ...(Interruptions)... The question does not arise, at this stags,
Madam. So many things have already...(Interruptions)...
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THE DEPUTY CHAIRMAN: Shri Rajiv Ranjan Singh ‘Lalan’. #¢
feamer # o% 9 g2 Sifswm | g¢ 9 fegwya F oo L ()

! T TR foiy ‘we’ : Irmwrafa e, s ot Wy § @ a9
Arterae) nfafafivar & (g darR @ W s A w R g s em
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qU I 20 A frgEo 91 @ fou a@r @ o v 3w vl den 82

SHRI CHENNAMANENI VIDYA SAGAR RAQ: Madam, the Sl-outfits
are continuously trying to destabilise the country. Wherever there is
disturbance in the country, they want to involve themsaelves in it; they
wanl to support those persons who are inimically disposed against this
country. But this has baen successtully tackled by our Forces. We are
sharing intelligence inputs with the respective Btate Gavernments, and
wa are conhtrolling these activities.

THE DEPUTY CHAIRMAN: Dr. T. Subbarami Reddy. Are you going
to speak in the Shori Duration Discussion?

DR.F. SUBBARAMI REDDY: No. Madam, if | had to speak, there is
no point in my asking a question now.

THE DEPUTY CHAIRMAN: | mean, you will get an opportunity. |
thought somebody else can put a question.

CR.T. SUBBARAMI REDDY: Madam, | am not speaking in the Short
Duration Discussion. The hon. Minister, in his reply, has stated, "The
strategies, tactics and dynamic deployment to counter terrorists are
constantly reviewed, refined and monitored at various levels in the State
and Central Government.” We appreciate that. But we only regret that
there is absolutely no improvement. As one of our colleagues said, the
nurhber of civilians kilted in 2002 was 438, as against 437 in 2001. | would
like to know from the hon. Deputy Prime Minister whether he had brought
to the notice of the U.S. Secretary of State, Mr. Powell, when ha met him,
that the 1S activities are still going on, and also, that Pakistan still supports
the terrorists. If so, what was his reaction? | would also like to knaw
whether our Deputy Prime Minister had demanded that all the 20 extermists,
as mentioned in the list given by india to Pakistan, should be handed over
to India, before the process of normalising the relations between the two
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countries can start. | weuid also like to know from the hon. Deputy Prime
Minister.......[interruptions).....

THE DEPUTY CHAIRMAN: Give him tima to answer!

DR. . SUBBARAMI REDDY: What are the steps being taken in this
regard? Generally, he is looking after this and that. But what are the
concrete steps being taken to control terrorism? One is, Pakistan must
cooperate; they must stop suppoerting it. Secondly, the respective State
Government shouid be helped by the Central Government. The other
Members would also like to know what concrele steps are being taken by
the Central Govemment. How are you going to help the State Governments
in controlling the terrorist activities? Though you have the mind and heart
{0 control.......(Intarruptions)....

THE DEPUTY CHAIRMAN: He is not going to speak in the debate.
80, he is making a speaech now!

SHRI CHENNAMANENMI VIDYA SAGAR RAQO: Madam,
....... (Interruptions).....

DR.T. SUBBARAMI REDDY: No; Madam, | want the Deputy Prime
Ministar to reply.

SHRI CHENNAMANENI VIDYA SAGAR RAO: Madam, irrespective
cf political differences, afi the parties in the country are seriously concerned
about the Pak-sponsared terrorism. We are ali seriously concerned, and
the hon. Daputy Prime Minister as Shri Subbarami Reddy has suggested,
had brought ta the notice of Mr. Powell all these things, not once, but on a
number of occasions. Thare is also a clear response from the various
dignitaries of the United States of America, and they want that President
Musharraf should stop sending terrorists to India.

DR. T. SUBBARAMI| REDDY: Madam, | want an answer from the
Deputy Prime Minister.

THE DEPUTY CHAIRMAN: Anybody can answer.

DR. T. SUBBARAMI REDDY: No, | am sorry; 1 want to know, what
was the reaction of Mr. Powell. When he did not speak to him, how can he
give a reply?

THE DEPUTY CHAIRMAN: He will reply.
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SHRICHENNAMANENIVIDYA SAGAR RAO: | want to tell the hon.
Member, through you, Madam, .......(Interruptions).....

DCR. T SUBBARAMI REDDY: Madam, what is the point in his giving
areply?

SHRI CHENNAMANENI VIDYA SAGAR RAQ:; | want to tell the hon.
Member through you, Madam, that | was also present at the time of
meeting. Therefore, | can answer this question. Mr. Subbarami Reddy, my
colleague, should understand that | was also there at the meeting; therefore,
the hon. Deputy Prime Minister had directed me.

THE DEPUTY CHAIRMAN: Are you from Andhra Pradesh?
SHRI CHENNAMANENI VIDYA SAGAR RAO: Yes.
THE DEPUTY CHAIRMAN: Oht That is the problem.

SHR!I CHENNAMANENI VIDYA SAGAR RAQO: | was also present.
| am equally concerned about the Pak-sponsored terrorism!

DR.T. SUBBARAMI REDDY: Madam, he is a very competent person
from Andhra Pradesh. That | am not denying. But what | am saying is if
only the hon. Deputy Prime Minister could 1ell me what was the reaction
of Mr. Powell, | will be more satisfied!

SHRI CHENNAMANENI VIDYA SAGAR RAO: Madam, ! am
competent to answer the questions raised by Mr. Subbarami Reddy! Since
| was also present at the meeting, | can....... {Interruptions).....

39-|YFY; o T o7 |, T e Q WY P S f FEE i st o
T |

st Wyeft ‘ore A sgmTefa waTE, sdEETE nfafafi) w5 I @ HEy o
famd 6 wEHl # ) stvar miEww 3 fRm el & 37 seara WoERT R
et &1 fo @ ameart nfafafuat 9 @ 5 FEs I T A, fparae §
qfeF FAUES dF N TP hed R MM s ¥ T TR s W oA # 1 A
AT Tl oft @ e wea ¢ TF F s iftear W s WeRR WOET T W
Ty & 71 A S FfEH TR § 27 T9ER AR T, I e i gl 3 gE o
1 7 g A fran @93 A% AITY ST a9 F?
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THE DEPUTY CHAIRMAN: Question Hour is over. But this question
remains. When we take up the Short Duration Discussion on Jammu and
Kashmir, perhaps, the reply will come. So, we can still hope for a reply.

WRITTEN ANSWERS TO STARRED QUESTIONS

Indo-US Defence Policy Group meet

‘244, MISS MABEL REBELLO: Will the Minister of DEFENCE be
pleased to state:

(a) whether it is a fact that the Indo-US Defence Policy Group met
from 20-23 May, 2002 in Washington DC;

(b) if 50, the details of progress made in the areas of cooperation on
defence and security matters in this meeting; and

(c) the details of decisions jointly taken by the indo-US Defence
Policy Group in December 2001, matured so far?

THE MINISTER OF DEFENCE (SHRI GEORGE FERNANDES):
(a) It is a fact that the Indo-US Defence Policy Group met from 20-23,
May, 2002 in Washington DC.

(b) The Meeting led to a greater appreciation of India's security
concerns, particularly in regard to Pakistani's sponsored cross-border
terrorism. The two sides also reaffirmed their commitment te continue to
cooperate in the task of combating terrorist organizations and entities and
to prevent proliferation of weapons and mass destruction. It was further
decided that the two sides would cooperate in the areas of specialized
training programmes and joint exercises as also to develop a defence
supply relationship.

(c) The details of significant decisions jointly taken by the Indo-US
Defence Policy Group in December 2001 which have matured are as follows:

(i) Signing of a General Security of Military Intormation
Agreement, (i) Combined naval patrols in.the Strait of Malacoa,
(i) Resumption of defence trade, beginning with the “Firefinder”
radar purchase, (iv) Combined Special Forces airborne exercises in
Agra and (v) India-US Ballistic Missile Defence Workshop.
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